FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

TMW Fintech Pvt. Ltd.
RELEVANT PARTICULAR!

1. | Name of corporate debtor TMW Fintech Pvt. Ltd.
2. | Date of incorporation of corporate | 30/07/2015
debtor

3. | Authority under which corporate Registrar of Companies -Mumbai
debtor is incorporated / registered

4. | Corporate Identity No. / Limited U67190MH2015PTC267015
Liability Identification No. of
corporate debtor

5. | Address of the registered office Registered Office: Tower - 3, 3rd Floor, Equinox
and principal office (if any) of Busi Off. Bandra Kurla Complex, L.B.S Marg,
corporate debtor Kurla Mumbai, Maharashtra 400070

6.| Insolvency commencement date 08/10/2021 ( Date of receipt of order by IRP
in respect of corporate debtor on 12/10/2021)

7. | Estimated date of closure of 10/04/2022

insolvency resolution process

8.| Name and registration number of | Pramod Dattaram Rasam
the insolvency professional acting | Reg. No. IBBI/IPA-001/1P-P00722/2017-18/11259
as interim resolution professional

9. | Address and e-mail of the interim Room No. 5, Shri Niwas Chawl, J.B. Nagar,
resolution professional, as Andheri East, Mumbai City, Maharashtra, 400059
registered with the Board Email: pdrasam@gmail.com

10.| Address and e-mail to be used for | Room No. 5, Shri Niwas Chawl, J.B. Nagar,
correspondence with the interim Andheri East, Mumbai City, Maharashtra, 400059
resolution professional Email: pdrasamirp04@gmail. com

11,/ [ast date for submission of claims | 26/10/2021 ( 14 days from receipt of order by IRP)

12.| Classes of creditors, if any, under | To be ascertained
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13.[ Names of Insolvency Professionals | To be ascertained
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

14.| (a) Relevant Forms and Web link:https://ibbi.gov.in/home/downloads
Details of authorized representatives| Physical Address: As per Sr.No.10 above
are available at: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of the on 08/10/2021. The
order received by Interim Resolution Professional on, 12/10/2021.
The creditors of TMW Fintech Pvt. Ltd. are hereby called upon to submit their claims with
proof on or before 26/10/2021 to the Interim Resolution Professional at the address
mentioned againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [None at present] in
Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd /-
Place : Mumbai Pramod Dattaram Rasam
Date : 12/10/2021 (Interim Resolution Professional)

Regn. No.: IBBI/IPA-001/IP-P00722/2017-18/11259




Shri Pravinbhai Vadilal Shaha Member of the Chowpatty Tejkiran Co-operative
Housing Society Ltd. having, address at 30/31, 2 Dadiseth X Lane, Chowpatty Band
Stand, Mumbai - 40007 and holding flat / tenement Nos. 36 & 37 in the building of the
society, died on 30" December, 2018 without making any nomination.

The society hereby invites claims or objections from the heir or heirs or other
claimants / objector or objectors to the transfer of the said shares and interest of the
deceased member in the capital / property of the society within a period of fifteen days
from the publication of this notice, with copies of such documents and other proofs in
support of his/her/their claims / objections for transfer of shares and interest of the
deceased member in the capital / property of the society. If no claims / objections are
received within the period prescribed above, the society shall be free to deal with the
shares and interest of the deceased member in the capital / property of the society in
such manner as is provided under the bye-laws of the society. The claims / objections,
if any, received by the society for transfer of shares and interest of the deceased
member in the capital/property of the society shall be dealt with in the manner provided
under the bye-laws of the society. A copy of the registered bye-laws of the society is
available for inspection by the claimants/objectors, in the office of the society / with the
secretary of the society between 10:00 A.M. to 5:00PM. from the date of publication of
the notice till the date of expiry of its period.

For and on behalf of
Chowpatty Tejkiran Co-operative Housing Society Ltd.

Place : Mumbai Sd/-

Date : 13-10-2021

Hon. Secretary

_ _____________Nomice ___________ ______Wply]
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‘A7 MopEL Co-0p. BANK LTD.
Yous, Develaprment Pastnes Since @ 100 yesra!

Regd.Office: 14 — B, Vatsa House, Janmabhoomi Marg,
Fort, Mumbai — 400 023.
Admin. Office: 501, Central Plaza, 5th Floor, 166, C.S.T. Road, Kalina,
Santacruz (E), Mumbai — 400 098
Tel. Nos. 2665 6076 / 2665 6077, Email: ho@modelbank.in

CORRIGENDUM

This is with reference to the Demand Notice of Model Co-op. Bank Ltd.

published in the newspaper on 12/10/2021 wherein in the Sr. No. 4, 2nd

Column - Mr. Keshav Deviji Shettiger, 3001/31 Andheri East Br, in that -

3002/9 Virar Branch has appeared inadvertently. Please delete and read

the corrected matter.

Sr. No. 4 - 3rd column last two names 3. Mr. Sagar Sitaram Harer and 4.

Mr. Rahul Raghavram Pathak have appeared inadvertently. Please
delete and read the corrected matter.

Sd/-

AUTHORISED OFFICER

MODEL CO-OP. BANK LTD

-

s. DHFL
Changing Rules Changing Lives
Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest Act, 2002 read with Rule 3 {1) of the Security Interest (Enforcement) Rules, 2002. The undersigned is the Authorised Officer of Dewan Housing Finance Corporation
Ltd.(DHFL) under Securitisation And Reconstruction Of Financial Assets And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer
has issued Demand Notices under Section 13(2} of the said Act, calling upon the following Borrower(s) (the "said Borrower(s)"), to repay the amounts mentioned in the respective Demand Notice(s) issued to them that are also given below. In connection with above, Notice is hereby given,

once again, to the said Borrower(s) to pay to DHFL, within 60 days from the publication of this Notice, the amounts indicated herein below, together with further interest as detailed in the said Demand Notice(s), from the date(s) mentioned below till the date of payment and/or realization,
payable under the loan agreement read with other documents/writings, if any, executed by the said Borrower(s). As security for due repayment of the loan, the following assets have been mortgaged to DHFL by the said Borrower(s) respectively.

DEMAND NOTICE

National Office Address : HDIL Towers, B-wing, 6th Floor, Anant Kanekar Marg, Station Road, Bandra (East), Mumbai - 400051.
Branch Address : Dhiraj Baug, Building "A" Ground & 1st Floor, Beside Axis Bank, Opp. Monalisa Building,Agra Road, Hari Niwas Circle, Naupada, Thane (West) 400602.

Name of the Borrower(s)/
Guarantor(s)

Demand Notice
Date and Amount with NPA date

Description of secured asset
{immovable property)

Name of the Borrower(s)/
Guarantor(s)

Demand Notice
Date and Amount with NPA date

Description of secured asset
(immovable property)

(LC No. 00009001 of Akola Branch)
Jitendra Ajay Dhike (Borrower) Nanda
Ajay Dike (Co Borrower 1)

16-06-2021 /X 668656 /- (X Six lakh
Sixty Eight Thousand Six Hundred Fifty
Six ) NPA ( 11-04-2021)

Plot No 78, Sheet No 91-C, Mouja Peh Am-
ravati, Ambapeth,Near Amba Mandir Amba-
peth,Near Amba Mandir Amravati Amravati

Maharashtra :- 444602

(LC No. 00009937 of Nagpur Branch)
Rajesh Dinkarrao Kanaskar (Borrower)
Vijaya Sheshrao Shelke (Co Borrower 1)

16-06-2021 /X 652705 /- (X Six lakh
Fifty Two Thousand Seven Hundred
Five ) NPA ( 11-04-2021)

Plot No.09 Lahari Nagar Ph No-21 Mza No-87
Kh No-69 Mouza Pipri Meghe, Mouza Pipri
Meghe, Wardha Wardha Maharashtra :- 442001

(LC No. 00002453 of Jalgaon Branch)
Prakash Jaikisan Joshi (Borrower)
Rakhi Prakash Joshi (Co Borrower 1)

16-06-2021 /X 645281 /- (X Six lakh
Forty Five Thousand Two Hundred
Eighty One ) NPA ( 11-03-2021)

Plot No. 6, Block No.3, G.No. 186 Vrindawan
Hous .Socity , Pimprala Shiv B/H Central
Bank Colony B/H Central Bank Colony
Jalgaon Jalgaon Maharashtra :- 425001

(LC No. 00007864 of Akola Branch) M-
obeen Maheboob Shaikh (Borrower) S-
ahajabi Mobeen Shaikh (Co Borrower 1)

16-06-2021 /X 603913 /- (X Six lakh
Three Thousand Nine Hundred
Thirteen ) NPA ( 11-04-2021)

Plot No. 41 East Part, Sr No. 275/3 Shikshak C-
olony, Hingoli Road Nr Tahsil Office Nr Tahsil
Office Shengaon Hingoli Maharashtra :- 431542

(LC No. 00002500 of Jalgaon Branch)
Vithal Magan Patil (Borrower) Jyoti
Vitthal Patil (Co Borrower 1)

16-06-2021 /% 565256 /- (X Five lakh
Sixty Five Thousand Two Hundred
Fifty Six } NPA ( 11-04-2021 )

Plot No. 10,Middle Part, S.No. 184/1
Supreme Colony,Jay Bhawani Square Nr.
Muncipal School Nr. Muncipal School
Jalgaon Jalgaon Maharashtra :- 425001

{LC No. 00006938 of Nagpur Branch) Vij-
ay Mahadeorao Dahake ?Borrowsr) Mah-
adeo Rajeram Dahake (Co Borrower 1)

16-06-2021 X 525154 /- (% Five lakh
Twenty Five Thousand One Hundred
Fifty Four ) NPA ( 11-04-2021)

Plot No 1783, Nr Mate Sabhagruh
Gedam Layout, Digdoh Nagpur Nagpur
Maharashtra :- 440016

(LC No. 00001420 of Jalgaon Branch)
Virendra Ashokrao Chavan (Borrower)
Lata Ashokrao Chavan (Co Borrower 1)

16-06-2021 /% 443610 /- (% Four lakh
Forty Three Thousand Six Hundred
Ten) NPA( 11-04-2021)

Plot No. 42 S-Side Block, S.No. 563/5,
Meharun Shivar, B/H Aditya Breez Appt.
Anurag Sbi Coloney Anurag Sbi Coloney
Jalgaon Jalgaocn Maharashtra :- 425001

(LC No. 00003768 of Akola Branch)
Jaiprakash Ambadas Damodar
(Borrower) Sheela Jaiprakash Damodar
(Co Borrower 1)

16-06-2021 /% 441807 /- (X Four lakh
Forty One Thousand Eight Hundred
Seven ) NPA( 11-04-2021)

Row House No. 42, Police Vasahat,
Dabko Road Shraddha Nagar No 7
Shraddha Nagar No 7 Akola Akola
Maharashtra :- 444002

(LC No. 00004552 of Nagpur Branch)
Ritesh Purushottam Somani {(Borrower)
Ekta Ritesh Somani (Co Borrower 1)

16-06-2021 /X 431615 /- (Z Four lakh
Thirty One Thousand Six Hundred
Fifteen ) NPA ( 11-04-2021)

Flat No- 7, 2Nd Floor, Plot No.2/5 B, Pro-
perty No.366/15, Jalaram Complex, Bha-
napeth Ward Bhanapeth Ward Chandra-
pur Chandrapur Maharashtra :- 442401

(LC No. 00000904 of Jalgaon Branch)
Fulsing Dhansing Koli (Borrower) Jyoti
Fulsing Koli (Co Borrower 1)

16-06-2021 /X 389760 /- (X Three
lakh Eighty Nine Thousand Seven
Hundred Sixty )} NPA ( 11-04-2021 )

Plot No 43, North Side , G.No. 44/2, Gajanan
Maharaj Nagar, Mank Bag, Satare Shvar, Nr.
Kotecha Hi.School Shvar, Nr. Kotecha Hi.Sc-
hool Bhusawal Jalgaon Maharashtra :- 425201

(LC No. 00000068 of Aurangabad Branch) S-
haikhashrafali Luthferrahman Shaikh (Borro-
wer) Shaikh Nasifa Asharafali (Co Borrower 1)

16-06-2021 /X 375558 /- (X Three lakh
Seventy Five Thousand Five Hundred
Fifty Eight ) NPA ( 11-04-2021)

Flat No.1 And 02 Varma Complex Sarafa,
City Chowk Sarafa, City Chowk Aurangabad
Aurangabad Maharashtra :- 431001

(LC No. 00006943 of Akola Branch)
Rajdhar Shenu Tayde (Borrower) Prab-
havati Rajdhar Tayade (Co Borrower 1)

16-06-2021 X 345264 /- (X Three lakh
Forty Five Thousand Two Hundred
Sixty Four ) NPA ( 11-04-2021)

Plot No. 8 Dubewade , New Tapadiya Nagar,
Behind Railway Station Nagar ,Behind Railw-
ay Station Akola Akola Maharashtra :- 444001

(LC No. 0P004884 of Solapur Branch)
Shrihari Tulshiram Biradar (Borrower)
Alka Shrihari Biradar (Co Borrower 1)

16-06-2021 /% 242811 /- (X Two lakh
Forty Two Thousand Eight Hundred
Eleven ) NPA( 11-04-2021)

S No 238/2 Plot No 26 Shambhu Nagar
Tilaknagar (Latur) Tilaknagar (Latur) Latur
Latur Maharashtra :- 413531

(LC No. 00002789 of Nasik Branch)
Shashikala Gokul Patil (Borrower)
Gokul Tukaram Patil (Co Borrower 1)

16-06-2021 /% 140129 /- (X One lakh
Forty Thousand One Hundred
Twenty Nine ) NPA ( 11-04-2021)

Roh House No.10, Shivaji Sankul Apt S No.
126/A, Plot No.37,38 & 39 Village Gangapur
Village Gangapur Gangapur Nashik
Maharashtra :- 422007

{LC No. 00005838 of Pune Branch)
Kajal Kartik Bhadra (Borrower) Mithu
Kajal Bhadra (Co Borrower 1)

28-06-2021 /% 1146249 /- (X Eleven
lakh Forty Six Thousand Two Hundred
Forty Nine ) NPA ( 12-05-2021)

Cts No 365, Building Wing B Flat No Bs 2 Omesh
Residency, Guruwar Peth, Umesh Residency near,
Jain Templ Pune Pune Maharashtra :- 411002

(LC No. 00007564 of Pune Branch) C-
handrakant Sunka Mane (Borrower) Su-
nita Chandrakant Mane (Co Borrower 1)

28-06-2021 R 544376 /- (X Five lakh
Forty Four Thousand Three Hundred
Seventy Six ) NPA ( 12-05-2021)

Flat No 108, B-2 Bld?, Atria Tingare Nagar
Lane No 6, S N 29/1/23&24 Dhanori Pune
Pune Maharashtra :- 411015

{LC No. 00002414 of Kolhapur Branch)
Dattatray Subhash Godase (Borrower) K-
antabi Dattatray Godase (Co Borrower 1)

28-06-2021 /X 1593184 /- (X Fifteen
lakh Ninety Three Thousand One Hun-
dred Eighty Four ) NPA ( 12-05-2021)

Flat No. T-09, Shree Sankalp Apartment
2nd FIr,new Vikas Nagar, Nr Vikas Ngr
Water Tank, A/p Vanvaswadi Satara
Satara Maharashtra :- 415001

(LC No. 00002428 of Kolhapur Branch)
Vikas Ramchandra Sawant (Borrower)
Shubhangi Vikas Sawant (Co Borrower 1)

28-06-2021 /X 1338462 /- (X Thirteen
lakh Thirty Eight Thousand Four Hund-
red Sixty Two) NPA ( 12-05-2021)

Flat No.01, Sai Pride, Gr. Fir. P. No.44 45,
Nr. Shree Samarth Hall, Vita Road A/p -
Saidapur , Karad Karad Satara
Maharashtra :- 415110

(LC No. 00002746 of Kolhapur Branch) M/s.
Raghunath Shankar Yejare (Borrower) Rag-
hunath Shankar Yejare (Co Borrower 1) Sa-
ndip Raghunath Yejare (Co Borrower 2) An-
andi Raghunath Yejare(Guarantor 1)Ashwini
Sandeep Yejare(Guarantor 2)

28-06-2021 /2 4727233 /- (X Forty
Seven lakh Twenty Seven Thousand
Two Hundred Thirty Three ) NPA
(12-05-2021)

S. No. 462/B, PI. No. 45,Gurukanan
Nagar Santmala Road, Near Limbu
Chowk Ichalkaranii, Dist Kolhapur
Iclla1lé<1a1r§nji Kolhapur Maharashtra

E] PNb

punjab national bank

Together for the better

CIRCLE SASTRA CENTRE, MUMBAI CITY : #181-A1, 18" Floor, 'E' wing, Maker Tower, Cuffe Parade,
Mumbai-400 005 = Tel. No. (022) 41027300, 41027305-24 = Email : cs6041@pnb.co.in
POSSESSION NOTICE
WHEREAS The undersigned being the Authorised Officer of the Punjab National Bank, under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and
in exercise of powers conferred under section 13 read with Rule 3 of the Security Interest (Enforcement)
Rules 2002, issued a Demand Notice dated 21.05.2021 calling upon the Borrower MR. KEDAR GAJANAN
PIMPUTKAR AND MRS. SHRUTI MUKUND JOGLEKAR to repay the amount mentioned in the notice
being ¥ 57,59,994.98 (Rs. Fifty Seven Lac Fifty Nine Thousand Nine Hundred Ninety Four & Paisa
Ninety Eight Only) as on 21.05.2021 along with further interest from 01.05.2021 and other charges

within 60 days from the date of notice / date of receipt of the said notice.
The Borrower having failed to repay the amount, notice is hereby given to the Borrower and the
public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on him under sub-Section (4) of section 13 of Act read
with rule 8 of the Security Interest Enforcement) Rules, 2002 on this the 08.10.2021.
The Borrower's / Guarantor's / Mortgager's attention is invited to provision of sub-section (8)
of section 13 of the Act in respect of time available to redeem the secured assets.
The Borrower in particular and the public in general is hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of the Punjab National Bank for an
amount of ¥ 57,59,994.98 (Rs. Fifty Seven Lac Fifty Nine Thousand Nine Hundred Ninety Four &
Paisa Ninety Eight Only) and interest thereon.

DESCRIPTION OF IMMOVABLE PROPERTY
Flat No. 407, 4" Floor, Devarshi Apartments, The Advait CHSL., Plot No. 10, M. D. Keni Marg,
Bhandup (E), Mumbai-4011 042.

Sd/-
Date : 0810.2021 S. A. WASNIK
Place : Mumbai Authorized Officer, Punjab National Bank

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

(LC No. 00003181 of Kolhapur Branch}
Sagar Dattatray Dhane (Borrower) Sure-
kha Dattatray Dhane (Co Borrower 1)

28-06-2021 /Z 1336171 /- (X Thirteen
lakh Thirty Six Thousand One Hundred
Seventy One ) NPA ( 12-05-2021)

Flat No.03, Vinayak Darshan Residency A Wi-
ng, 1st Floor, Chimanpura, Mangalwar Peth,
Satara Satara Satara Maharashtra :- 415002

1. | Name of corporate debtor
2. | Date of incorporation of corporate
debtor

TMW Fintech Pvt. Ltd.
30/07/2015

(LC No. 00003604 of Kolhapur Branch)
Reshma Shafik Mulani (Borrower) Shafik
Ibrahim Mullani (Co Borrower 1)

28-06-2021 /% 1132054 /- (X Eleven
lakh Thirty Two Thousand Fifty Four )
NPA ( 12-05-2021)

C T 8 No.1241 Silver Plaza,F.No.B-01 2nd fir, nr
Mahat servicing center NH-4 Highway, Shiroli P-
ulachi Kolhapur Kolhapur Maharashtra :- 416122

(LC No. 00001843 of Bhubaneswar Bra-
nch) Rajakishore Jena (Borrower) Prati-
ma Manjari Jena (Co Borrower 1)

30-06-2021 /X 1181394 /- (X Eleven
lakh Eighty One Thousand Three Hun-
dred Ninety Four ) NPA ( 12-05-2021)

Plot No-625/2014,mouza-mouza.satapada Khata
No-376/211,p.s./tahasil-bramagiri Near Odisha
Gramya Bank Satapada Puri Orissa :- 752011

(LC No. 00000135 of Anmednagar Branch
Omprakash Shyamlal Pardeshi (Borrower;
Smita Omprakash Pardeshi (Co Borrower 1)

29-06-2021 /% 382590 /- (X Three lakh
Eighty Two Thousand Five Hundred
Ninety ) NPA( 12-05-2021)

Flat No.s-1,second Floor,pratap Residenc
Behind Shriram Hardware, Near Lic Office,
Shivaji Road, Shrirampur Ahmadnagar
Maharashtra :- 413709

(LC No. 00003568 of Ahmednagar Branch)
Ambadas Pundlik Sarkate {Borrower) Pan-
chashilla Ambadas Sarkate (Co Borrower 1)

29-06-2021 /R 1219700 /- (X Twelve
lakh Nineteen Thousand Seven
Hundred ) NPA ( 12-05-2021)

F. No. 105, St. 2nd Flr., Shivnand Plaza P. No.
62, S.no. 37/1a1/1+37/1a/1/2/11a, B/h Sai Sweets,
Dnyaneshwar Ahmadnagar Ahmadnagar
Maharashtra - 414003

(LC No. 00003837 of Ahmednagar Branch)
Anand Madhukar Shingare (Borrower)
Ashwini Anand Shingare (Co Borrower 1)

29-06-2021 /% 1358484 /- (X Thirteen
lakh Fifty Eight Thousand Four Hundred
Eighty Four% NPA ( 12-05-2021)

R B No. 02, Sub Plot No. 05, Purnvad Nagar, New
S No. 47/121(old S No. 55/2) Cts No.2145,word
No. 7,pumvad Nagar,shrirampur,ahmednag
Ahmadnagar Maharashtra :- 413709

(LC No. 00004303 of Ahmednagar Branch)
Siddharth Rajan Shelar (Borrower) Ranjit
Vyankatrao Shelar (Co Borrower 1)

29-06-2021 X 3783732 /- (X Thirty Se-
ven lakh Eighty Three Thousand Seven
Hundred Thirty Two) NPA (12-05-2021)

Flat No. 06, 2nd Floor Sapna Apartment, Nr. Sbi
Bank Burudgaon Road, Chahurana Bk, Ahmedn-
agar Ahmadnagar Maharashtra :- 414001

(LC No. 00004478 of Ahmednagar Branch)
Sagar Dilip Kanade (Borrower) Kanta Dilip
Kanade (Co Borrower 1)

29-06-2021 R 1431778 /- (X Fourteen
lakh Thirty One Thousand Seven Hund-
red Seventy Eight) NPA ( 12-05-2021

Block no.11, P.no.3 to 7/01(East Side), Saikrupa
R.B. Nr. Radha-krushna Mandir, Radha-krushna
colony, Nepti rd Kedgaon, Ahmednagar.
Ahmadnagar Maharashtra :- 414005

(LC No. 00004716 of Ahmednagar Branch)
Munib Kumar Kanojiya (Borrower) Kanchan
Devi (Co Borrower 1{

29-06-2021 R 556757 /- (X Five lakh
Fifty Six Thousand Seven Hundred Fifty
Seven ) NPA( 12-05-2021)

P.No-07(East Side), Survey No-70/1B, Hanuman
Nagar, Nr. Ubha Mruti Mandir, Bolhegaon,
Ahmednagar Ahmadnagar Maharashtra :- 414111

(LC No. 00004780 of Ahmednagar Branch)
Prabhakar Haribhau Chavan (Borrower)
Savita Prabhakar Chavan (Co Borrower 1)

29-06-2021 R 1073537 /- (X Ten lakh
Seventy Three Thousand Five Hundred
Thirty Seven ) NPA ( 12-05-2021 )

F.no. C1-201, 1st Fir., Kbs Heights, Ph-1, Bldg. No.
C1, Gat No. 316(p), Nr. Z.p. School, Shirasgaon,
Shrirampur. Ahmadnagar Maharashtra :- 413709

(LC No. 00004817 of Ahmednagar Branch)
Arti Alphonse Tirkey (Borrower) Sarita Alph-
onse Tirkey (Co Borrower 1)

29-06-2021 £ 3226937 /- (X Thirty Two
lakh Twenty Six Thousand Nine Hundred
Thirty Seven ) NPA( 12-05-2021 )

Plot no.42(North Side), S.n0.83/1E2/1A, Siddhivinayak
Bungalow, Opp.Omkar Corner Link Road, Kedgaon,
Ahmednagar Ahmadnagar Maharashtra :- 414001

(LC No. 00005046 of Ahmednagar Branch)
Tejas Chandrakant Sangale (Borrower)
Swati Tejas Sangale (Co Borrower 1)

29-06-2021 /X 1933680 /- (X Nineteen
lakh Thirty Three Thousand Six
Hundred Eighty ) NPA ( 12-05-2021 )

Plot no. 85(East Side), S.no. 21/1, Nr. Datta Mandir,
Shivaji Nagar, Kedgaon, Ahmednagar. Ahmadnagar
Maharashtra :- 414005

(LC No. 00003549 of Solapur Branch)
Abhijeet Vijaykumar Havinal (Borrower)
Anita Vijaykumar Havinal (Co Borrower 1)

29-06-2021 / 1793913 /- (X Seven-
teen lakh Ninety Three Thousand Nine
Hundred Thirteen ) NPA (12-05-2021)

Plot No 41( North Part) Dyneshwar Nagar,
Back Side Of Maruti Mandir, Near D Mart,
Jule Solapur, Solapur Maharashtra :- 413007

{LC No. 00009458 of Pune Branch) Va-
ishali Pramod Shukre (Borrower) Pram-
od Arvind Shukre (Co Borrower 1)

28-06-2021 /Z 506527 /- (X Five lakh
Six Thousand Five Hundred Twenty
Seven ) NPA( 12-05-2021)

Flat No A 404, 4th Floor, Bldg A 6, Oxygen
Vally, S No-6, H No-2 To 6/5, Narhe, Pune
Pune Pune Maharashtra :- 411046

(LC No. 00013104 of Pune Branch)
Johny Abraham (Borrower) Ruby
Johny (Co Borrower 1)

28-06-2021 X 1265453 /- (X Twelve
lakh Sixty Five Thousand Four Hund-
red Fifty Three ) NPA ( 12-05-2021 )

Flat No. 313, Third Floor, A Bldg Charbhuja
Paradise, Gat No. 1108 Chakan, Shikrapur
Road Pune Pune Maharashtra :- 410501

(LC No. 00014178 of Pune Branch)
Jawahar V Darbe (Borrower) Arti
Jawahar Darbe (Co Borrower 1)

28-06-2021 R 1934725 /- (X Nineteen
lakh Thirty Four Thousand Seven Hun-
dred Twenty Five ) NPA (12-05-2021)

Flat No 302, 3rd Floor, Wing A, Shri Laxmi Re-
sidency, Sy No109 Hissa No 26, Raykar Mala,
Dhayari, Pune Pune Maharashitra :- 411041

(LC No. 00014694 of Pune Branch)
Gokul Punjaram Gaikwad (Borrower) P-
ratibha Gokul Gaikwad (Co Borrower 1)

28-06-2021 /X 628439 /- (X Six lakh
Twenty Eight Thousand Four Hundred
Thirty Nine ) NPA ( 12-05-2021 )

Flat No. 11, 1st Floor, Bldg 1, P Type Dreams
Niwara CHSL, Gat no 532,H n 1,243
Koregaon Mul, Nr. Solapur Road Pune

Pune Maharashtra :- 412202

(LC No. 000149338 of Pune Branch)
Rahul Bhimsen Rathod (Borrower) Rak-
esh Bhimsen Rathod (Co Borrower 1)
Bhimsen Narsu Rathod (Co Borrower 2)
Kamal Bhimsen Rathod(Guarantor 1)

28-06-2021 /X 2658916 /- (X Twenty
Six lakh Fifty Eight Thousand Nine
Hundred Sixteen ) NPA

( 12-05-2021)

Flat No. 1, Grd Floor, Sr. No. 60/3 A/1/3
Kondhwa Bk Pune Pune
Maharashtra :- 411048

(LC No. 00015299 of Pune Branch)
Mahesh Manikrao Awale (Borrower)
Swati Mahesh Awale (Co Borrower 1)
Rupesh Manikrao Awale (Co Borrower
2) Supriya Rapesh Awale(Guarantor 1)
Manikrao Hariba Awale(Guarantor 2)
Aruna M Awle(Guarantor 3)

28-06-2021 /X 2709582 /- (X Twenty
Seven lakh Nine Thousand Five
Hundred Eighty Two ) NPA

( 12-05-2021)

Ashirwad Niwas, Sno 4 Opp Ankita
Residency Gadital, Hadapsar Pune Pune
Maharashtra :- 411028

{LC No. 00015304 of Pune Branch) San-
dhya Suresh Salunke (Borrower) Chaita-
nya Suresh Salunke (Co Borrower 1)
Suresh Pundalik Salunke (Co Borrower 2)

28-06-2021 /X 4592728 /- (X Forty
Five lakh Ninety Two Thousand Seven
Hundred Twenty Eight ) NPA
(12-05-2021)

Dalan No. 3, 1st Floor, Mini Market Sector
No. 2, Indrayani Nagar, PCNTDA, Bhosari,
Pune Pune Pune Maharashtra :- 411033

(LC No. 00015554 of Pune Branch)
Abhijeet Sunder Naik (Borrower) Sundar
Naik (Co Borrower 1)

28-06-2021 /% 1352707 /- (X Thirteen
lakh Fifty Two Thousand Seven
Hundred Seven ) NPA ( 12-05-2021)

Flat No. 7, Fist Flooe, B-5 Building Gauri
Shankar Park, S No 5/24 Dhayari, Benkar
Wasti Pune Pune Maharashtra :- 411041

(LC No. 00015601 of Pune Branch) Nitin
Baban Pandit (Borrower) Baban Umaji
Pandit (Co Borrower 1)

28-06-2021 /X 1787123 /- (X Seventeen
lakh Eighty Seven Thousand One Hund-
red Twenty Three) NPA (12-05-2021)

Flat No. 409 & 410, 4th Floor, Ganraj Swap-
npurti, Milkat No. 129/1, Autade Handewadi,
Pune Pune Maharashtra :- 411028

(LC No. 00016042 of Pune Branch) Om-
kar Madhav Rasal (Borrower) Abhishek
Madhav Rasal (Co Borrower 1) Madhav
Nivrutti Rasal (Co Borrower 2) Madhuri
Madhav Rasal(Guarantor 1)

28-06-2021 R 1476103 /- (X Fourteen
lakh Seventy Six Thousand One
Hundred Three ) NPA ( 12-05-2021)

Flat No. 104, 1st Floor, B Wing, Onkar
Sanskruti, Cts No. 1115, Hadapsar, Nr
Gadital Pune Pune Maharashtra :- 411028

(LC No. 00016237 of Pune Branch)
Sunny Raju Telkar (Borrower) Dipika
Sunny Telkar (Co Borrower 1) Raju
Enkoba Telkar (Co Borrower 2) Vinita
Raju Telkar(Guarantor 1)

28-06-2021 R 1824297 /- (X Eighteen
lakh Twenty Four Thousand Two
Hundred Ninety Seven ) NPA

( 12-05-2021)

Flat No 07, 2nd Floor, ¢ wing, Kanchan
Nagri, SrNo 83 H N 2a/3/1, Katraj nr.
wonder city Pune Pune

Maharashtra :- 411046

(LC No. 00002461 of Akola Branch)
Sudhir Vitthalrao Madiwale (Borrower)
Manju Sudhir Madiwale (Co Borrower 1)

28-06-2021 R 221172 /- (X Two lakh
Twenty One Thousand One Hundred
Seventy Two ) NPA ( 12-05-2021 )

Flat No.001, On Ground Floor,morya Resi.
On Plot No.1 F.s.n0.7/2, Mouje Malkapur
Gandhi Nagar {akola) ) Akola Akola Akola
Maharashtra :- 444004

(LC No. 00006584 of Akola Branch) Kir-
an Vikram Kakde (Borrower) Dipak Vik-
ram Kakade (Co Borrower 1)

28-06-2021 R 1570202 /- (X Fifteen
lakh Seventy Thousand Two Hundred
Two ) NPA( 12-05-2021)

plot No 24.25 &26 Mahalaxmi Residency,
Sindkhedraja Nr. Petrol Pump Sindkhed Raja
Buldhana Maharashtra :- 443202

(LC No. 00007577 of Akola Branch)
Dhiraj Pralhadrac Gawande (Borrower)
Pooja Sadashiv Gunjal (Co Borrower 1)

28-06-2021 /X 1853912 /- (% Eighteen
lakh Fifty Three Thousand Nine
Hundred Twelve ) NPA ( 12-05-2021)

Plot No 58 B, Survey No 19 Kapila Nagar,
Ring Road, nr Kaulkhed Chawk Akola Akola
Maharashtra :- 444004

(LC No. 00007688 of Akola Branch) Raj-
endra Rambhua Deshmukh (Borrower) S-
unita Rajendha Deshmukh (Co Borrower 1)

28-06-2021 /R 1286771 /- (X Twelve
lakh Eighty Six Thousand Seven Hun-
dred Seventy One) NPA (12-05-2021)

Flat No. T-3 Third Floor Shankutalabai Desh-
mukh Complex Jaystambh Nagar Karanja Lad
Karanja Lad Washim Maharashtra :- 444105

(LC No. 00007730 of Akacla Branch)
Santosh Ramprasad Ingle (Borrower)
Vishakha Santosh Ingle (Co Borrower 1)

28-06-2021 /% 389967 /- (X Three lakh
Eighty Nine Thousand Nine Hundred
Sixty Seven ) NPA ( 12-05-2021)

Flat no. G4, Ground Floor, Surya Wing 3,
NH 6, Besides Surya Banglows Akola Akola
Maharashtra :- 444004

(LC No. 00008254 of Akola Branch) Yoga-
ndra Jagansingh Chungade (Borrower) Ra-
vindra Jagansingh Chungade(Co Borrower 1)

28-06-2021 /X 1539441 /- ( Fifteen
lakh Thirty Nine Thousand Four Hun-
dred Forty One ) NPA ( 12-05-2021 )

shop no.B-2, basement floor vasant plaza
ring road , m-khadki bk Survey No 36/1,33/2
Akola Akola Maharashtra :- 444001

(LC No. 00008782 of Akola Branch) Vitt-
hal Chandrakant Rothe (Borrower) Su-
chita Vitthal Rothe (Co Borrower 1)

28-06-2021 /X 684523 /- (X Six lakh
Eighty Four Thousand Five Hundred
Twenty Three ) NPA ( 12-05-2021 )

duplex no. 5-B , sr.no. 36/1, 33/2 Shriram
Appartment, kaulkhed khetan nagar kaulk-
hed Akola Akola Maharashtra :- 444001

(LC No. 00008081 of Akola Branch)
Kishor B Rathod (Borrower) Bebitai
Kishor Rathod (Co Borrower 1) Vivek
Kishor Rathod (Co Borrower 2

28-06-2021 /X 1497933 /- (X Fourteen
lakh Ninety Seven Thousand Nine
Hundred Thirty Three ) NPA
(12-05-2021)

Plot No 86, Survey No 395/1 Kondala Road,
Near Gajanan Kirana Shop Shivaji Nagar,
Sundar Watika Washim Akola

Maharashtra :- 444505

(LC No. 00002807 of Nasik Branch)
Mahesh Pritam Dulkche (Borrower) Ma-
ya Mahesh Dulakche (Co Borrower 1)

28-06-2021 /% 115451 /- (Z One lakh
Fifteen Thousand Four Hundred Fifty
One ) NPA ( 12-05-2021)

Tanament No.12, Type F, Diamond Town
Co-op Hsg Society, Gorewadi, Nashik Road,
Nashik . Nashik Maharashtra :- 422101

(LC No. 00008908 of Nasik Branch)
Sheetal Rahul Tajane (Borrower) Ganesh
Popat Nanaware (Co Borrower 1)

28-06-2021 [ 2337722 /- (X Twenty
Three lakh Thirty Seven Thousand
Seven Hundred Twenty Two ) NPA

( 12-05-2021)

Saikrupa Apt F No 3A&3B 2nd Floor P no
57 S No 133 BH Jijamata Colony Shivaji
Nagar Gangapur Satpur MIDC Nashik
Nashik Maharashtra :- 422007

(LC No. 00009672 of Nasik Branch) Valmik
Karbhari Tipayale (Borrower) Dnyaneshwar
Karbhari Tipayale (Co Borrower 1) Kanta-
bai Karbhari Tipayale (Co Borrower 2)

28-06-2021 /X 1992052 /- (T Nineteen
lakh Ninety Two Thousand Fifty Two )
NPA ( 12-05-2021)

Row H. No. 3, Saptashrungi Row Houses 2
Nr Vrundavan nagar water tank Nr Vrundavan
ngr, Saradwadi rd Sinnar, Dist. Nashik
Nashik Maharashtra :- 422103

(LC No. 00003122 of Nagpur Branch) Sho-
bhabai Bhujangarav Mandape (Boirower)
Indira Manoj Mandape (Co Borrower 1) Ma-
noj Bhujangrav Mandape (Co Borrower 2)

28-06-2021 /X 237636 /- (X Two lakh
Thirty Seven Thousand Six Hundred
Thirty Six ) NPA ( 12-05-2021)

Plot No.55, Pavanputra Bhuvikas Santha,
Adarsh Nagar, mza- Nara Nagpur Nagpur
Maharashtra :- 440013

(LC No. 00006878 of Nagpur Branch)
Ravi Bhagwan Wadhai (Borrower)
Seema Ravi Wadhai (Co Borrower 1)

28-06-2021 /X 1889563 /- (X Eighteen
lakh Eighty Nine Thousand Five Hun-
dred Sixty Three ) NPA ( 12-05-2021)

Plot No 37 Gat No 1264-265/11/2 T S No 16 Khas
Civil Lines Bhandara Mouza BhandaraDist Bhan-
dara Bhandara Nagpur Maharashtra :- 440022

(LC No. 00008150 of Nagpur Branch) Minal
Suresh Yeole (Borrower) Suresh Yadavrao
Yeole {(Co Borrower 1) Kaustubh Suresh
Yeole (Co Borrower 2)

28-06-2021 /R 2189466 /- (X Twenty
One lakh Eighty Nine Thousand Four
Hundred Sixty Six) NPA (12-05-2021)

Block No 42, Mig 50 Mhada Colony Mane-
wada Vidhnan Nagar Near Mahakali
Nagar Nagpur Nagpur Maharashtra

- 440024

(LC No. 00008276 of Nagpur Branch) Ravi
Bhagwan Wadhai (Borrower) Seema Ravi
Wadhai (Co Borrower 1)

28-06-2021 /X 1323330 /- (X Thirteen
lakh Twenty Three Thousand Three
Hundred Thirty ) NPA ( 12-05-2021 )

Plot No. 37, Mouza- Bhandara Thok No. 130,
Nagar Parishad Bhandar Bu Ka. 264-265/11/2
Bhandara Bhandara Maharashtra :- 441904

(LC No. 00002187 of Kolhapur Branch)
Sachin Bhalchandra Agnihotri (Borrower)
Gita Sachin Agnihotri (Co Borrower 1)

28-06-2021 /X 194144 /- (X One lakh
Ninety Four Thousand One Hundred
Forty Four) NPA{ 12-05-2021)

F No.05, Balaji Vihar, 1st Fir, P.n0.02 Nr
Brahma Kumari Ashram, Niramay Hospital
Road, Ichalkaranji Ichalkaranji Kolhapur
Maharashtra :- 416115

(LC No. 00002189 of Kolhapur Branch)
Ajay Krushant Deshamukha (Borrower) Su-
dhatai Krushant Deshmukh (Co Borrower 1)

28-06-2021 /X 1858964 /- (X Eighteen
lakh Fifty Eight Thousand Nine Hund-
red Sixty Four ) NPA( 12-05-2021)

Flat No. S$-2,3rd FIr, Om Sai Park Apt. Nr
Dnyandeep Pathsanstha & Guset House
AJp- Vaduj, Tal - Khatav Vaduj Satara
Maharashtra :- 415506

(LC No. 00003553 of Solapur Branch) Arjun
Rohidas Adsul (Borrower) Rekha Arjun
Adsul (Co Borrower 1)

29-06-2021 /X 1399087 /- (X Thirteen
lakh Ninety Nine Thousand Eighty
Seven ) NPA( 12-05-2021)

Plot no 43, Sr.no 210, cts no 3997/43, Shiwaji
Nagar, Near Helipad, Naldurg Road, Tuljapur
Tuljapur Osmanabad Maharashtra :- 413601

(LC No. 00001885 of Parbhani Branch)
Shridhar Prakasharav Biradar (Borrower)
Mayadevi Shridhar Biradar (Co Borrower 1)

29-06-2021/% 1710595 /- (X Seventeen
lakh Ten Thousand Five Hundred Ninety|
Five ) NPA ( 12-05-2021)

Plot No 160,s No 191, Tirupati Ngr Kalamnuri,
nr Hingoli To Ned At Kalamnuri Dist Hingoli
Hingoli Hingoli Maharashtra :- 431705

(LC No. 00002449 of Parbhani Branch)
Kaleem Raheman Shaikh (Borrower) Res-
hma Kalim Shaikh (Co Borrower 1)

29-06-2021 /% 1950166 /- (X Nineteen
lakh Fifty Thousand One Hundred
Sixty Six ) NPA( 12-05-2021)

H No 1/1/238, old 4-5-159,Ward No 05, Kokar
Colony, Ring Rd, Manwat, dist Parbhani
Manwat Parbhani Maharashtra :- 431505

{LC No. 00005093 of Bhilwara Branch) Kai-
las Pyarchand Prajapat (Borrower) Kamala-
devi Kailas Prajapati (Co Borrower 1) Pyar
Chand (Co Borrower 2)

29-06-2021 /X 1229435 /- (X Twelve
lakh Twenty Nine Thousand Four
Hundred Thirty Five ) NPA
(12-05-2021)

Patta No. 48, Book No. 78 Village Sethuriya
Panchayat Samiti Suwana Bhilwara Bhilwara
Rajasthan :- 311802

LC No. 00003244 of Aurangabad Branch)
anesh Baban Kekte (Borrower) Ravindra
Baban Ketke (Co Borrower 1)

29-06-2021 /X 1181594 /- (X Eleven
lakh Eighty One Thousand Five Hund-
red Ninety Four ) NPA { 12-05-2021)

Row House No C-60, Milkat No 865 Pisadevi
Park Phase 1, Gut No 83 Village Pisadevi Au-
rangabad Aurangabad Maharashtra :- 431001

(LC No. 00003351 of Aurangabad Branch)
Satish Shamsundar Gophane (Borrower)
Bharti Satish Gophane (Co Borrower 1)

29-06-2021 /% 1326287 /- (X Thirteen
lakh Twenty Six Thousand Two Hund-
red Eighty Seven ) NPA ( 12-05-2021)

Row House No 03,, E Wing Hari Govind Resi-
dency Gut No 186, Kharpudi Jalna Jalna
Maharashtra :- 431203

(LC No. 00005181 of Aurangabad Branch)
Arun Sahebrao Shirale (Borrower) Archana
Arun Shirale (Co Borrower 1)

29-06-2021/% 1716270 /- (X Seventeen
lakh Sixteen Thousand Two Hundred
Seventy ) NPA ( 12-05-2021)

Row Houss No. 2, P. No. 16 To 19 Gut No 262,
Laxmikant Nagar , Opp.podar School, At.
Devmurti Jalna Jalna Maharashtra :- 431203

(LC No. 00006247 of Aurangabad Branch)
Rajaram Pandurang Malekar (Borrower)
Anuradha Rajaram Malekar (Co Borrower 1)

29-06-2021 /R 603070 /- (X Six lakh
Three Thousand Seventy ) NPA
( 12-05-2021)

R.h.no.4, p.no. 156 to 161 Sarsawati Residency,
gokulwadi road At. Kharpudi, Jalna Jalna Jalna
Maharashtra :- 431203

(LC No. 00007507 of Aurangabad Branch)
Sanjay Kaduba Adamane (Borrower)
Krushna Sanjay Admane (Co Borrower 1)

29-06-2021 X 1304468 /- (X Thirteen
lakh Four Thousand Four Hundred
Sixty Eight ) NPA ( 12-05-2021 )

Plot No 15 Gut No 04 Sai Nagar Bhabulgaon
B/h Chitegaon Kaman Paithan road Aurangabad
Aurangabad Maharashtra :- 431107

(LC No. 00007523 of Aurangabad Branch)
Ramdas Laxmanrao Lembhe (Borrower)
Sunita Ramdas Lembhe (Co Borrower 1)

29-06-2021 R 1711822 /- (X Seven-
teen lakh Eleven Thousand Eight Hun-
dred Twenty Two ) NPA ( 12-05-2021 )

Row h.no. 6, p.no. 43 to 47 s.no. 65/1, moresh-
war nagar , jalna road , opp. iti collage, at. Bho-
kardan, jalna Jalna Maharashtra :- 431114

(LC No. 00000704 of Yavatmal Branch)
Sahebrao Bhaurao Rathod (Borrower)
Vijaya Sahebrao Rathod (Co Borrower 1)

29-06-2021 /X 1562025 /- (X Fifteen
lakh Sixty Two Thousand Twenty Five )
NPA ( 12-05-2021)

Plot No.21 Sr. No.143/3 Vasant Gruh Nirman At
Darwha Tq. Darwha Dist. Yavatmal Yavatmal-
445202 Yavatmal Maharashtra :- 445203

(LC No. 00000409 of Sangli Branch)
Surekha Praveen Devrukhkar (Borrower)
Pravin C Devrukhkar (Co Borrower 1)

29-06-2021 (X 2186733 /- (T Twenty One
lakh Eighty Six Thousand Seven Hundred
Thirty Three ) NPA ( 12-05-2021 )

S No 482/1a, Plot No 1, Bamnoli Road Chaitanya
Nagar, Bamnoli Near Radhai Kirana Shop,
Bamnoli, Kupwad Sangli Maharashtra :- 416436

(LC No. 00000523 of Sangli Branch) Firoj
Nijam Tamboli (Borrower) Mubina Firoj
Tamboli (Co Borrower 1)

28-06-2021 /X 649102 /- ( Six lakh
Forty Nine Thousand One Hundred Two )
NPA ( 12-05-2021 )

S. No 418, Plot No 15(south Side), Shamrao
Nagar, Nr. Saba Scrap Center Shamrao Nagar
Road Sangli Sangli Maharashtra :- 416416

(LC No. 00000006 of Pune - Gera Junction
Branch) Ashalata Dattatray Salunke (Borrower)
Dattatray Baburao Salunke (Co Borrower 1)

29-06-2021 /X 1336450 /- (% Thirteen
lakh Thirty Six Thousand Four Hundred
Fifty ) NPA ( 12-05-2021)

$.n0.14/6, Swapn Deep Bunglow, Ganesh Nagar,
Kamble Wasti Road, Dhayari, Pune Dhayari,
Pune Pune Maharashtra :- 411041

(LC No. 00041853 of Pune - Gera Junction
Branch) Mahesh Gundawale (Borrower)
Shriram Amabdas Gundvale (Co Borrower 1)

29-06-2021 /X 1303744 /- (X Thirteen
lakh Three Thousand Seven Hundred
Forty Four ) NPA( 12-05-2021)

Flat No J-102, 1st Floor, J Wing, Aapla Ghar
Chakan Talegaon, Gat No.223,224,229 Bhamboli
Pune Pune Maharashtra :- 410507

(LC No. 00042104 of Pune - Gera Junction
Branch) Dhanashree Prasad Vyas (Borrower)
Prasad Shrikant Vyas (Co Borrower 1)

29-06-2021 /% 3026537 /- (X Thirty lakh
Twenty Six Thousand Five Hundred Thirty
Seven ) NPA{ 12-05-2021)

Flat No. 1, Stilt Floor, Tirumala Residency, Sr. No.
50, H N. 13b/1+6, Vadgaon Bk, Nr. Shivaji Putla
Pune Pune Maharashtra :- 411041

(LC No. 00042279 of Pune - Gera Junction
Branch) Suresh Shivdas Sutale (Borrower)
Shivraj Suresh Sutale (Co Borrower 1) Laxmi
Suresh Sutale (Co Borrower 2)

29-06-2021 /% 2103050 /- (X Twenty
One lakh Three Thousand Fifty ) NPA
( 12-05-2021)

Flat No. 302, 3rd Floor, B Building, Village
Residency -2, Gat No. 123/1, Nere, Tal- Mulshi
Pune Pune Maharashtra :- 411057

3. | Authority under which corporate
debtor is incorporated / registered
4. | Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

5. | Address of the registered office
and principal office (if any) of
corporate debtor

Insolvency commencement date
in respect of corporate debtor

7. | Estimated date of closure of
insolvency resolution process

8. | Name and registration number of
the insolvency professional acting
as interim resolution professional
9. | Address and e-mail of the interim
resolution professional, as
registered with the Board

.| Address and e-mail to be used for
correspondence with the interim
resolution professional

11.| Last date for submission of claims
.| Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

.| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)
.| (8) Relevant Forms and

Details of authorized representatives|
are available at:

Registrar of Companies -Mumbai

U67190MH2015PTC267015

Registered Office: Tower — 3, 3rd Floor, Equinox
Busi Off. Bandra Kurla Complex, L.B.S Marg,
Kurla Mumbai, Maharashtra 400070

08/10/2021 ( Date of receipt of order by IRP
on 12/10/2021 )

10/04/2022

o

Pramod Dattaram Rasam
Reg. No. IBBI/IPA-001/IP-P00722/2017-18/11259

Room No. 5, Shri Niwas Chawl, J.B. Nagar,
Andheri East, Mumbai City, Maharashtra, 400059
Email: pdrasam@gmail.com

Room No. 5, Shri Niwas Chawl, J.B. Nagar,
Andheri East, Mumbai City, Maharashtra, 400059
Email: pdrasamirp04@gmail. com

26/10/2021 (14 days from receipt of order by IRP)
To be ascertained

To be ascertained

Web link:https://ibbi.gov.in/home/downloads
Physical Address: As per Sr.No.10 above
Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of the on 08/10/2021. The
order received by Interim Resolution Professional on, 12/10/2021.

The creditors of TMW Fintech Pvt. Ltd. are hereby called upon to submit their claims with
proof on or before 26/10/2021 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [None at present] in
Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
Sd /-

Pramod Dattaram Rasam

(Interim Resolution Professional)

Regn. No.: IBBI/IPA-001/IP-P00722/2017-18/11259

Place : Mumbai
Date : 12/10/2021

T I ﬁ Indian Bank

& zSTEER ALLAHABAD
Cuffe Parade Branch : Sainara Building, No. 17, Captain Prakash Pethe Marg, Cuffe Parade, Colaba, Mumbai-400 005
DEMAND NOTICE ANNEXURE |
NOTICE UNDER SEC. 13 (2) OF THE SECURITIZATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
To,

1

Mrs. Namrata Saurabh Pradhan (Borrower & Mortgagor) :-

Address : 12, Mysore Colony, Opp. RCF Factory Gate 2, Chembur, Maharashtra-400 074.
Mr. Shrinivas Nagesh Gowda (Guarantor) :-

Address : Flat No. 302, PL 83 84 Sector 6, Nerul, Navi Mumbai, Maharashtra-401 203.
Dear Sir / Madam,

Sub. : Your Home loan A/c.-6610360819 with Indian Bank Cuffe Parade Branch-Reg.
The 1% of you is / are individuals / proprietary concern / partnership firm / company. The 2
is / are guarantors to the loan accounts availed by the 1% of you. The 1% of you is / are the
mortgagor(s) having offered their assets as security to the loan accounts availed by the 1% of you.
At the request of the 1%t of you, in the course of banking business, the following facilities were
sanctioned and were availed by 1% of you.

2

Nature of Facility Limit (Z in Lakhs)
1. Ac No. 6610360819 - Home Loan < 49.80 Lakhs
The 1%t and 2" of you have executed the following documents for each of the said facilities :

Nature of Facility|

Nature of Document
1. Sanction Ticket Dtd. 23.02.2018. 2. D1-Demand Promissory Note Dtd.
26.02.2018. signed by Mrs. Namrata Saurabh Pradhan. 3. D57-Agreement of]
Guarantee Dtd. 26.02.2018 signed by Mr. Sriniwas Nagesh Gowda. 4. D128-Term!
Loan Agreement for Housing Finance Dtd. 26.02.2018 signed by Mrs. Namrata
Saurabh Pradhan. 5. Mortgage Document Dtd. 26.02.2018. 6. D32-Letter from:
Party to Bank confirming the creation of Equitable Mortgage Dtd. 27.02.2018.

1. IBHL
Documents

(LC No. 00001194 of Pimpri Branch) Rajuku-
mar G Shinde (Borrower) Sadhana Rajkumar
Shinde (Co Borrower 1)

29-06-2021 /X 3071140 /- (X Thirty lakh
Seventy One Thousand One Hundred
Forty ) NPA( 12-05-2021)

Flat No- 103, 1st Floor, Misty Woods Gat No-741,
Nr- Patil Nagar Chikhali, Pune Pune
Maharashtra :- 411062

(LC No. 00001224 of Pimpri Branch) Salins
Fredricks Badges (Borrower) Susanna S
Kandhare (Co Borrower 1)

29-06-2021 X 2489366 /- (X Twenty
Four lakh Eighty Nine Thousand Three
Hundred Sixty Six ) NPA ( 12-05-2021)

Flat No. 703, 7th Floor, D- Wing, Tanishq Vlasta,
Sr. No. 22/9, Alandi Devachi Pune Pune
Maharashtra :- 411027

(LC No. 00001427 of Pimpri Branch) Sumit
Ramlala Gupta (Borrower) Bhanu Manwani
(Co Borrower 1)

29-06-2021 /% 2398063 /- (X Twenty
Three lakh Ninety Eight Thousand Sixty
Three ) NPA ( 12-05-2021)

Flat No. 707, 7th Floor, S Wing Tanish Orchid,
S «’1\1101'041951 Alandi Pune Pune Maharashtra

(LC No. 00001789 of Pimpri Branch) Avinash
Shivaji Adhore (Borrower) Sunita Avinash
Adhore (Co Borrower 1)

29-06-2021 X 2346938 /- (X Twenty
Three lakh Forty Six Thousand Nine
Hundred Thirty Eight ) NPA (12-05-2021)

Flat no- 902, 9th Floor, Wing- F Tanishq Vlasta,
Opp Kalpna Gust House Sr no- 22/8, Alandi Pune
Pune Maharashtra :- 412105

(LC No. 00001568 of Swargate Branch) Anil
Pundlik Sutar (Borrower) Rajeshree Anil Sutar
(Co Borrower 1)

29-06-2021 % 1415857 /- (X Fourteen
lakh Fifteen Thousand Eight Hundred
Fifty Seven ) NPA ( 12-05-2021)

Flat No.03, 1st Flr, Vithal Darshan Sch. Tejas
Residency, S No.207/3,cts No.4380p Alandi Road
Bhosari Pune Pune Maharashtra :- 411026

(LC No. 00002369 of Swargate Branch)
Balasaheb Devidas Ghule (Borrower) Devidas
Haribhau Ghule (Co Borrower 1)

29-06-2021 R 1320471 /- (X Thirteen
lakh Twenty Thousand Four Hundred
Seventy One ) NPA { 12-05-2021)

Flat No 15, 3rd Floor, Rutuja Residency, Shri
Shivaji Hsg Soc, St No 295, P No 14 Manjri
Pune Pune Maharashtra :- 411028

(LC No. 00002813 of Swargate Branch) San-
dip Vilas Divate (Borrower) Swapnali Sandip
Divate (Co Borrower 1)

29-06-2021 /% 4129822 /- (X Forty One
lakh Twenty Nine Thousand Eight
Hundred Twenty Two ) NPA (12-05-2021)

Flat No. 901, Sth Floor, Venkatesh Graffiti Ph-2,
Wing-c, Sr. No. 31, Mundhwa Pune Pune
Maharashtra :- 411036

(LC No. 00002941 of Swargate Branch)
Masud Alli Khan (Borrower) Saheba Khan
(Co Borrower 1)

29-06-2021 /% 4375268 /- (X Forty Three
lakh Seventy Five Thousand Two
Hundred Sixty Eight) NPA (12-05-2021)

Flat No 606, 6th Floor, M S R Regency, Bhavani
Peth, Oppsite Roshan Masjid, S No 845, Pune
Pune Maharashtra :- 411042

(LC No. 00003061 of Swargate Branch)
Dushyant Fattesing Ambole (Borrower) Sonam
Dushyant Ambole (Co Borrower 1) Jijabai
Phattesing Ambole (Co Borrower 2)

29-06-2021 R 1420061 /- (X Fourteen
lakh Twenty Thousand Sixty One ) NPA
( 12-05-2021)

House on Cts No 1896, Budhwar Peth, Bhairoba
GilgisPsrgnan Phaltan Satara Maharashtra

(LC No. 00003519 of Swargate Branch) Shafik
Masumali Khan (Borrower) Sajeda Shafik Khan
(Co Borrower 1) The Sofa Zone (Co Borrower 2)

29-06-2021 /X 3083019 /- (X Thirty lakh
Eighty Three Thousand Nineteen ) NPA
( 12-05-2021)

F No 404, 4th Floor,Unnati Privallage Sr No 48,
Khondhwa kh Nr Akshar dham Pune Pune
Maharashtra :- 411048

(LC No. 00003570 of Swargate Branch) Amar
Mahadeo Gaikwad (Borrower) Kajal Amar
Gaikwad (Co Borrower 1)

29-06-2021 /X 3523911 /- (X Thirty Five
lakh Twenty Three Thousand Nine
Hundred Eleven ) NPA ( 12-05-2021 )

Flat No.403, 4th Floor, Build B, Wing B, Kamala
City Chsl, S No-22 Hissa N-1 (p), Near Rajas
Society, Katraj Pune Pune Maharashtra :- 411048

{LC No. 00003571 of Swargate Branch) Amin
Hambir Shaikh (Borrower) Ruksana Amin
Shaikh (Co Borrower 1)

29-06-2021 /% 1483368 /- (X Fourteen
lakh Eighty Three Thousand Three
Hundred Sixty Eight) NPA (12-05-2021)

Flat No. 04, 1st Floor, Sneha Kunj , Gat No 160,
Baramati, Near Amardeep hotel, Jayshri Garden
Baramati Pune Maharashtra :- 413102

The repayment of the aforesaid loans is personally guaranteed by No. 02 of you by executing
an agreement of guarantee dated 26.02.2018. The repayment of the said loans are secured by
Mortgage / Hypothecation of property(ies) at Flat No. 1801, 18" Floor, Building No. 10, Type C,
Phase 1, Prakruti Heights Co-op. Hsg. Soc. Ltd., Haware Citi Complex, admeasuring an area of
about 415 sq. ft. (Carpet area) at Survey No. 19 Hissa No. 1, 3, 8,9, 11,12, 13,15, 16, 17, 18,
19, 20, 21, 22, 23, 24, 26, 27, 28, 29, 30 & 31 and Survey No. 20, Hissa No. 12, 10, 14, 16, 19,
20 & 21, Survey No. 22, Hissa No. 1 & 7 and Survey No. 2A, 3A & 4 of Village : Vadavali, Thane
(W), Maharashtra-400 615 - in the name of Mrs. Namrata Saurabh Pradhan as given in the
schedule hereunder belonging to No. 01 of you.

Despite repeated requests calling upon you to pay the amounts together with interest; all of you
and each of you who are jointly and severally liable have failed and committed default in repaying
the amount due. The loan account has been classified as Non Performing Asset since 28.05.2021
in accordance with directions / guidelines relating to asset classifications issued by Reserve Bank
of India.

The outstanding dues payable by you as on 04.10.2021 amounts to ¥ 52,03,415/- (Rs. Fifty
Two Lakhs Three Thousand Four Hundred and Fifteen Only) and the said amount carries further
interest at the agreed rate from 04.10.2021 till date of repayment.

The term borrower under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002 means any person who has been granted financial
assistance by Bank or who has given any guarantee or created any mortgage / created charge as
security for the said financial assistance granted by the Bank.

Therefore, all of you and each of you are hereby called upon to pay the amount due as on
04.10.2021 viz., - ¥ 52,03,415/- (Rs. Fifty Two Lakhs Three Thousand Four Hundred and Fifteen
Only) together with interest from this date till date of payment within 60 days from the date of
this notice issued under Sec. 13(2) failing which Bank will be constrained to exercise its rights
of enforcement of security interest without any further reference to you under the said Act. If you
fail to discharge your liabilities in full within 60 days from the date of this notice, Bank shall be
exercising its enforcement rights under Sec 13 (4) of the Act as against the secured assets given
in the schedule hereunder.

On the expiry of 60 days from the date of this notice and on your failure to comply with the
demand, Bank shall take necessary steps to take possession for exercising its rights under the Act.
Please note that as per the provisions of Sec. 13 (13) of the Act no transfer of the secured assets
(given in the schedule hereunder) by way of sale, lease or otherwise, shall be made after the date
of this notice without the prior written consent of the bank.

Needless to mention that this Notice is addressed to you without prejudice to any other remedy

(LC No. 00003695 of Swargate Branch) Nan-
desh Indrajit Singh (Borrower) Jyoti Nandesh
Singh (Co Borrower 1)

29-06-2021 R 1773440 /- (Z Seventeen
lakh Seventy Three Thousand Four Hun-
dred Forty ) NPA ( 12-05-2021)

Flat No -205, 1ST Floor, wing No b, Parasmani,
Gat No 326 (P), plot n.1 Naigaon Road, sangvi,
khandala Shirval Satara Maharashtra :- 412801

{LC No. 00000158 of Chakan Branch) Sha-
nkar Kashinath Kadale (Borrower) Ranjana
Shankar Kadale (Co Borrower 1)

29-06-2021 R 660447 /- (X Six lakh
Sixty Thousand Four Hundred Forty
Seven ) NPA( 12-05-2021)

Flat No 10, Third Floor, Parijatak, Banai Nagari,
Cts No 105 Narayangaon, Warulwadi Pune
Pune Maharashtra :- 410507

{LC No. 00001060 of Chakan Branch)
Sangeeta Mahadu Dube (Borrower) Mahadu
Jaywanta Dube (Co Borrower 1)

29-06-2021 /X 1161440 /- ( Eleven lakh
Sixty One Thousand Four Hundred
Forty ) NPA ( 12-05-2021)

Flat No-307, 3rd Floor, Shraddha Heights Cts
No-4509 & 4510, Talegaon Gavthan Talegaon
Dabhade Pune Pune Maharashtra :- 410506

(LC No. 00002283 of Kolhapur Branch)
Amar Yadav (Borrower) Kavita Amar Yadav
(Co Borrower 1)

28-06-2021 /R 1150019 /- (X Eleven
lakh Fifty Thousand Nineteen ) NPA
( 12-05-2021)

Flat No. 304, Rakshak Colony, 3rd FIr C
Wing,nr Satara Polytechnic, Songaon
Knhindwadi, A/p- Songaon Satara Satara
Maharashtra :- 415002

(LC No. 00006306 of Akola Branch)
Ramakant Vasantrao Dixit (Borrower)
Savita Ramakant Dixit (Co Borrower 1)

23-07-2021 R 658079 /- (X Six lakh
Fifty Eight Thousand Seventy Nine )
NPA ( 09-06-2021)

Flat No 204, 2nd Floor Vigneshwar
Residency, Gurukul Nagri Nr Vignaharta Re-
sidency, Akola Akola Maharashtra :- 444004

(LC No. 00000383 of Swargate Branch)
Laxman Ladaji Purohit (Borrower)
Sangita Laxman Purohit (Co Borrower 1)

23-07-2021 /R 517905 /- (X Five lakh
Seventeen Thousand Nine Hundred
Five ) NPA ( 09-06-2021 )

Shop No 04 Ground Floor Ramkrishna Ap-
partment Plot No 39 Cts 1601 S No 12/2 Nr
Bhagani Co-op Bank Ols Sangavi, Sangavi
Pune Pune Maharashtra :- 411027

provided under the Act.
Date : 13-10-2021
Place: Maharashtra

{LC No. 00008572 of Akola Branch) Shankar
Pundalik Hamane (Borrower) Saraswati
Shankar Hamane (Co Borrower 1)

23-07-2021 R 672126 /- (X Six lakh
Seventy Two Thousand One Hundred
Twenty Six ) NPA ( 09-06-2021 )

Plot No 23 A, gut No 106, vrundavan park,
chikhali bk road Near By Lady Harding, washim
Washim Akola Maharashtra :- 444505

{LC No. 00000330 of Chakan Branch) Amar
Jamalappa Karli (Borrower) Reshma Amar
Karli (Co Borrower 1) Jamalappa Narsappa
Karli (Co Borrower 2)

23-07-2021 X 437426 /- (X Four lakh
Thirty Seven Thousand Four Hundred
Twenty Six ) NPA ( 11-04-2021 )

Flat No.503,5th Floor, C.t.s. No.258/a+258/b,
Ganj Peth, Mahatma Phule Peth, Pune Pune
Maharashtra :- 411042

(LC No. 00042181 of Pune - Gera Junction
Branch) Ravindra Prabhakar Renake (Borrow-
or) Vaishali Ravindra Renake (Co Borrower 1)

23-07-2021 1R 245219 /- (X Two lakh
Forty Five Thousand Two Hundred
Nineteen ) NPA ( 09-06-2021)

Flat no-103, 1st Floor, Pride Residency Sr no-8/
1/1, Cts no-177, Nr- Mega Vision scan center,
Nigadi Pune Pune Maharashtra :- 411044

(LC No. 00000159 of Chakan Branch) Rajesh
Ghisa Lalbegi (Borrower) Sunita Rajesh Lal-
begi (Co Borrower 1)

23-07-2021 R 127278 /- (X One lakh
Twenty Seven Thousand Two Hundred
Seventy Eight ) NPA ( 09-06-2021 )

Flat No.4, Stilt Floor,b-wing,swastishri Ankur Chsl.
,S. No.76,plot No.3,4,5,6 Sai Chowk, Sangavi
Pune Pune Maharashtra :- 411027

If the said Borrowers shall fail to make payment to DHFL as aforesaid, DHFL shall proceed against the above secured assets under Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the costs and consequences. The said Borrowers are prohibited under
the Act from transferring the aforesaid assets, whether by way of sale, lease or otherwise without the prior written consent of DHFL. Any person who contravenes or abets contravention of the provisions of the said Act or Rules made there under, shall be liable for imprisonment and/or penalty as

Sd/-
(Authorised Officer)

Dewan Housing Finance Corporation Limited

/

available to the Bank. Please note that this notice is issued without prejudice to Bank's right to
proceed with the proceedings before DRT / RO of DRT / DRAT / Court and proceed with the
execution of order / decree obtained / to be obtained.
Please note that the Bank reserves its right to call upon you to repay the liabilities that may
arise under the outstanding bills discounted, Bank guarantees and letters of credit issued and
established on your behalf as well as other contingent liabilities.
“We draw attention to the provisions of Section 13(8) of the SARFAESI Act and the Rules framed
there under which deals with your rights of redemption over the securities”.
The Undersigned is a duly Authorised Officer of the Bank to issue this Notice and exercise powers
under Section 13 aforesaid.

SCHEDULE
The specific details of the assets in which security interest is created are enumerated hereunder:
MORTGAGED ASSETS:- Flat No. 1801, 18" Floor, Building No. 10, Type C, Phase 1, Prakruti
Heights Co-op. Hsg. Soc. Ltd., Haware Giti Complex, admeasuring an area of about 415 sq. ft.
(Carpet area) at Survey No. 19 Hissa No. 1, 3, 8, 9, 11, 12, 13, 15, 16, 17, 18, 19, 20, 21, 22,
23, 24, 26, 27, 28, 29, 30 & 31 and Survey No. 20, Hissa No. 12, 10, 14, 16, 19, 20 & 21,
Survey No. 22, Hissa No. 1 & 7 and Survey No. 2A, 3A & 4 of Village : Vadavali, Thane (W),
Maharashtra-400 615 - in the name of Mrs. Namrata Saurabh Pradhan. > Boundaries of Flat :-
*North : Staircase; * East : Passage; * South : Duck Area; *West : Open Space. > Boundaries
of Building :- *North : Trinity Hills CHSL.; *East : Internal Road; >*South : Building under
Construction; >*West : Building No. 8.

sd/-
Date : 04.10.2021 Santosh Shrivastava, Chief Manager & Authorised Officer,
Place : Mumbai For Indian Bank
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PUBLIC NOTICE

Mr. Kirankumar Sadanand Madan a
Member of the Dahisar Swamalini CHS
Ltd., having address at Y. Tawade Road,
Dahisar West, Mumbai 400068, and
holding Flat 16 in the building of the
society, died on 01/01/2018 without
making any nomination.

Society has received transmission papers
from Mrs. Priti Rakesh Kamath (married
daughter of the deceased member), for
transmission of deceased member's
entire share to her name. The society
hereby invites claims or objections from
other heirs /claimants / objector or
objections to the transfer of the said
shares and interest of the deceased
member in the capital / property of the
society within a period of 10 days from
the publication of this notice. If no
claims/objections are received within the
period prescribed above, the society shall
be free to deal with the shares and
interest of the deceased member in the
capital / property of the society in such
manner as is provided under the bye-laws
of the society.

For Dahisar Swamalini CHS Ltd.

Sd/- Chairman

Mumbai dated 10/10/2021
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Advertisement giving notice about registration
under Part | of Chapter XXl of the Act
[Pursuant to section 374 (b) ofthe Companies Act, 2013and
rule 4(1) of the Companies (Authorised to Register) Rules, 201]
. Notice is hereby given that in pursuance of sub-
section (2) of Section 366 of the Companies Act,
2013, an application is proposed to be made after
fifteen days hereof but before the expiry of thirty days
hereinafter to the Registrar at Pune that Dealsafe LLP
a LLP may be registered under Part | of Chapter XXI
of the Companies Act, 2013, as a Company limited by

shares.

2. The principal objects of the Company are as follows -

1 To convert DealSafe LLP into Private Limited
Company in accordance with the Section 366
of the Companies Act, 2013 and Chapter XXI Part
| Company (Authorized to Register) Rules, 2014
for vesting in the Private Company all properties,
moveable and immoveable belonging to or vested
in Dealsafe LLP on the date of incorporation of the
Company.

. To camry on the business to provide financial
technology solutions including software as a
service, escrow-as-a-service for facilitation of
payment & development of trade transactions
across all business models viz. Person to person,
business to business, person to business and
business to person and business to business to
person, etc.

. To establish and carry on in India and / or any
other country in the world the business of
providing software application, data management,
payment and / or transaction related services
to any person, entity, firm, company, bank or
body corporate including developing, improving,
designing, marketing, distributing or licensing
software and programmed products and
hardware and other infrastructure and facilities /
services that aid the process of (without limitation)
electronic data interchange, fransaction initiation,
processing, clearing or setlement services by
physical or electronic means, whether by using
computers, automated machines network, mobile
devices or by any other modes of communication
in financial and other products or services.

3. A copy of the draft memorandum and articles of
association of the proposed company may be

inspected at the office at FLAT NO 10 SWOJAS ROYAL
SNO116/B PRABHAT RD LN 14 Pune - 411004.

4 Notice is hereby given that any person objecting to
this application may communicate their objection in
writing to the Registrar at Central Registration Centre
(CRC), Indian Institute of Corporate Affairs (1ICA), Plot
No. 6 7 8 Sector 5, IMT Manesar, District Gurgaon
(Haryana), Pin Code-122 050, within twenty one days
fromthe date of publication of this natice, with a copy
to the company at its registered office.

Dated this 13" day of October 2021.

Name(s) of the Applicant
1 SAHIL MILIND SANDHANE

o

w

2. TANVI NISHIKANT EJREKAR




